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(a) tbe amount of subsidy deposited 
in the Indian Bank branch· at the Jale 
Gramodyog Kendra, in Dalbharga dis
trict; 

(b) the number of tbe farmers who 
have been given money for installaling 
tubewel1s for irrigation by the above bank 
up to March, 1985 and the amount given 
to each farmer for the purpose; 

(c) whetber these falm ers have receiv. 

ed the sub3idy amount; and 

(d) if not, the leasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANAR
DHANA POOJARY): (8) to (d) The 
information is being collected and will 
be laid on the Table of the House to the 
extent possibl e. 

[English1 

Heading: Pending Income-Tax Cases 

1634. SHRI DAL CHANDER JAIN: .. 
Wi Il the Minister of FINANCE be plea~ed 

to state: 

(a) the number of ca~es of Income-tax 
up to Rs. 25,000/- pending as on Jst 
April, 1984 ; 

(b) the number of Income-tax cases dis
posed of during 1984-85; and 

(c) the number of cases pending as on 

31st March, 1985, and the reagons 

therefor'? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRJ JANAR
DHANA POOJAR Y) : (a) to (c) The infor
mation is being collected and will be laid 
on the ·Table of the House as soon as it 
is available to the extent possible. 

Setting up of Banks to cater to Credit 
Ne~ of Private Housing 

1635. sHRI M. RAMACHANDRAN: 
WiU the Minister of FINANCE be ph:ased 
to state: 

. . . ~' 

(a) whether Government propo~e to set 
up banks exclusively to cater to '.he credit 
needs of private housing and whether 
Government expect any profit from the 
same; 

(b) what will be the share of Central 
Government invest ment in such btnks; and 

(c) whether wch b~ nks are to be set 
up in all States? 

THE Mn-nSTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANAR· 
DHANA POOJARY) (a) There is no pro
posal under the consideration of Govern· 
ment for setting up such banks. 

(b) and (c) Do not arise. 

Applications Reccivt'd by NABARD for 
Loans from Tea Gardens of West" 

Bt'ngal 

] 636. SHRI BHOLA NATH SEN: 
Will the Minister (1f FINANCE be pleased 
to state: 

(a) whether the National Bank for 
Agriculture and Rural Development 
(NABARD) has reccivrd applications from 
some tea gardens of West Bengal for loans 
under tbe interest subsidY schemes; 

(b) if so, the details of such appJica. 
lions; 

(c) the details of the schrmes s?nction
ed and/or likrly to bl" sanctioned by 
NABARD for such tea gardens in West 
Bengal which have shown signs of sick. 
ness; and 

(d) the financial outlaY involved in 
such applications as in (b) and (c) above? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANAR. 
DHANA POOJARY): (a) and (b) NABARD 
had received 41 propo~als from tea gardens 
for financial assistance. Out of these. 28 
schemes have been sanctioned. Three 
moJe, schemes are now complete in aU 
respects. Out of the remaining proposals 
ei&ht schemes are yet to be sponsorfd by 
finaac:ial banks f and two scbemes arc to 
be revised . 




